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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 432 OF 2021

IN THE MATTER OF:

Shiv Singh Applicant

Versus

RespondentsState of Rajasthan & Ors.
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Additional affidavit on behalf of the1.
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Copy of the receipt issued to the

answering Respondent by the Sarpanch

3. ANNEXURE B

Copy of the letter issued to the answering

Respondent by the Headmaster of the
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4. ENCLOSURE I
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A more detailed action plan for green belt

development

5. ENCLOSURE II

A more detailed and specific overall CSR

action plan

6. ANNEXURE C

Recent photographs of plantations made

available by the Respondent.
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(AZMAT H. AMANULLAH)
Advocate

For Respondent no. 5
+919810612316

azmat.amanullah(d),2mail.com
NEW DELHI
DATED: 24.07.2023
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